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 THE MINISTER OP EDUCATION (DR. K. 

L. SHRIMALI):   (a) Yes, Sir. 

(b) and (c) A statement containing the 
main features of the Scheme is laid on the 
Table of the House. 

STATEMENT 

Salient features of the     scheme     of 
Award of Merit Scholarships   to   the 
Children of Primary   and   Secondary 

School Teachers 
(b)  and  (c): 

1. As a measure of recognition of the 
important services rendered by the working 
Primary and Secondary School teachers, 
including teachers employed in the 
institutions for the Handicapped, the 
Government of India have included in" the 
Third Five Year Plan a Scheme for the award 
of 500 merit scholarships every year during 
the Plan period to enable meritorious children 
of such teachers to pursue TTniversity 
education. 

 

2. The awards have been distributed among 
the various States on the basis of the number 
of Primary and Secondary School Teachers in 
each State and the selection of candidates will 
be strictly in order of merit from among those 
who apply from within a State. 

3. Only those who pass the school leaving 
and Pre-University examinations in First 
Class in the year in which the awards are 
made, will be eligible to compete. 

4. A scholarship once awarded will be 
tenable from the start of the Post-
Matriculation stage till the Post Graduate 
stage, subject to first class performance 
during the period of study. 

5. The rate of payment for Inter-
mediate/Graduate/Post Graduate, Research or 
Professional Courses is Rs. 50, Rs. 75 and Rs. 
100 p.m. respectively. 

6. A Means test is also prescribed and 
odiiy those the income of whose parents does 
not exceed Rs. 500 p.m. will be eligible for 
the full award.] 

 

 SMUGGLING OF GOLD 

•115. SHRIMATI SHANTI DEVI: Will the 
Minister of FINANCE be pleased to state: 

(a) the quantity of gold smuggled in the 
country which was seized during the last 
three months; and 

t[]   English  translation. 
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(b) whether the place3 from where the gold is 

smuggled have been traced out and which are 
those places? J 

t [PROSPECTING    OF OIL IN SHAHA-JAHANPUR 
AREA OF U. P. 

*116. SHRIMATI SHANTI DEVI: Witf the 
Minister of STEEL, MINES AND-FUEL be pleased to 
state: 
whether Government propose to undertake the 
prospecting of oil in the Shahjahanpur area in 
Uttar Pradesh; 

if so, what progress has so far been made in this 
work; and 

whether any places have been inspected in this 
cwhich are those places?] 

t[THE DEPUTY MINISTER OF FINANCE 
(SHRI B. R. BHAGAT) : (a) About 237 Kgs of 
gold valued at Rs. 26,87,000 approximately 
was seized as smuggled during May, June and 
July, 1961. 

(b) The investigations of the Customs 
authorities indicate that the gold was probably 
smuggled from Hongkong, Singapore, Brunei, 
Malaya, Persian Gulf ports, Aden, Beirut, Italy, 
Germany, Switzerland, Pakistan, Afghanistan, 
Goa, Daman and Diu.] 

 
t[   ]   English translation. 

 

 


